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Acquisition of lands: See 1 Lands.’
Code of Criminal Procedure:

Police stations—Redistribution of villages.
337, 339, 379, 382, 440

A.I.R.O. Category 8 (Medical)—Certain
volunteers—Released from army service. 

Army Department of Government of India— 
To be known as Defence Department 

Death of His Majesty King George—Sym­
pathy—Telegrams ... -■ ■■■

His Most Gracious Majesty King George V, 
King of Great Britain, Ireland and the 
British Dominions beyond the Seas, Defen­
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Demise :

Court mourning ... •
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Mourning ..............................
Special j

Negotiable Instruments Act:
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__Public holiday ...
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European Vagrancy Act:
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... 340,377, 438
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bers re-appointed ...
Certain^ sections applied to :
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—South Arcot district—Re-

PUBLIC (POLICE) DEPARTMENT. 
appointments:

340
1 i

232 •100
Hussain Sahib ...

Spitteler, A.
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47 Police charges 
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Rules and Orders:
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India Military Academy, Dehra Dun— 
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pulla Reddi, O. ... .............
Kamakrislma Ayyar, I.
Ramalingam, P.............................
Seshadri, M. ••........................
Siva Raman, M. o. ...
Srinivasa Acharya, S. G. 
Srinivasan, K. ... ...
Unnithan, K. M. .............
Venkateswara Ayyar, G.
Varghese, T. A. ... .............
Visvanatha Ayyar, P. S.
Wood, E. R...................................
Yahya Ali- Sahib, Khan Bahadur

657
491 90056

. 657, 935
146 901145 \609 146... \657
657-
509 899146 Baffipur145 899677
657
146 542609

56
' 801 711404

146

4
509
145

56 182145
509, 542 (cancld.)' 542 901657 901145

313
313
352
145 441182 442711 898r

PROMOTIONS.
352Bennett, E.

Blake, A. G.
Boag, G: T. - ...
Boulton, D. H. ...
Bozman, G. S.
Brislee, F. R. ...
Crombie, A. D. ...
Fraser, I. M...........................................................
Gopalaswami Ayyangar, Diwan Bahadur N
Hall, J. F ............. .
Herbert, C.‘ G. ”...................................
Hydari, M. S. A.....................................................
MacEwen, A. R....................................................
Haelver, L. J......................................................

‘ auh Rao Bahadur C. j..................................
namutmi Menon, K...................... ...............
Banganathan, S. ... *.....................................
vT\as> E. F........................................................
WeoJi i Bao Bahadur M. V. felak£ A- B. C.& E- B. 

atts, M. W. W. M. ...

352 FINANCE DEPARTMENT.236, 274 \352 APPOINTMENTS.352 Janakirama Ayyar, N. S. 
Mehta, S. K. 
Rajagopalan, J. N. 
Sundara Raghavan, S. ... 
Venkiteswaran, C. V. ...

549352 657■ .-..352,899 \ 903 
\ 712V -6

352
274
274
352 CONFIRMATION. B352

Elliot, S. L. H. ...352
352 LEAVE.182, 899

Srinivasa Rao, A. B. 
Srirangarajan, R.

352
352
274 POSTINGS.182

Anderson, A. G. ... 
Rajagopalachari, R. 
Wattal, P. K. ...

352
352
352

NOTIFICATIONS.RESIGNATIONS.
C£*a°, Hon. Raja Sri Ravu Sir S. R. ... 

tarama Ayyar, Rao Bahadur A. A. ...
Ba 441 Accountant-General’s letters:

Books of income-tax refund vouche 
Use of.............. ...............

901

SERVICES PLACED. 112, 182,

v^ma; r 274 Acquisition of land: See * Land.’
Amendments to Fundamental Rules—A 

cation to certain services 
Ancient Monuments Preservation Act: ^ 

Protected monuments:
Guntur district ...
Vizagapatam district 

Errata—Notifications:
Land Acquisition Act...........................
No. 191, dated 6th September 1924 

Financial adjustments between .Government 
of Madras and New Orissa Government .. 

G.O. No. 648, dated 25th October 1935-^
Amendment .......................................

Indian Audit and Accounts, etc., Services-^ 
Competitive examination

274
509

SERVICES REPLACED.
t, E. R......................
Rao Bahadur D. ...

Tahanti, "

Cr’ : See * Land.’
r'?a Procedure:

^Qito] o u<^r?eJ Chingleput—To be Addi- 
■^cssions Judge, Chittoor...............

677
33

'
TRANSFER.

207nan, C. A. ...
INOTIFICATIONS.

404 *•« &04\
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jndi*11 Coinage Act-!
Manager, Manid 

poly district, al 
counterfeit con 

Indian Income-tail 
Amendment in 1 

Land—Acquisition 
Guntur district;1 

Pullareddigr f 
Madras Salt Ac •

Acting Assist"! 
and Custody 
Invested Vs!

Passage allow / 
eminent se*;

Rate of inter 
Receipts anc'

(monthly) ...
, _ ders;Rules and Or- §.

Amendment vie© Regulations
Civil Ser ;ory Provident Fund Rules 
Contribut >s\

(Madra ;ntal Rules 
Fundam»:

Provident Fund (Madras)

Page Page
FINANCE (MARINE) DEPARTMENT. 

APPOINTMENTS.

i l
.gapuri Estate, Trichino- 
uthorized to cut or break ns

: Act:
notification ... 
t of :

Agraharam
l; Inspectors of Madras Salt 

1* (Outports) Department— 
r'lpowers of an Inspector ... 
jft—Rates admissible to Gov- 
i -ns and non-officials 
1 rn certain funds 
disbursements of Government

935 Cornish, L. H. 
Ruffle, W. F. ... 34

353313

POSTING.to
Ruffle, W. F8 147

RE-APPOINTMENT.
Reynolds, J. F. C. 277510

NOTIFICATIONS. 
Charitable Endowments Act:

Disabled Boatmen’s Fund at Madras— 
Vesting order and scheme 

Government of India Contracts, etc.—Exe­
cution of—Amendment 

Indian Ports Act:
Amendment in notification ...
Gopalpur port, Ganjam district—Provi­

sions of the Act withdrawn 
Madras Port—Waiting of pilot—-Levy of

86S
236

............... 7, 146
275, 475, 650, 901 354

■

358
... 510, 542 314

................. 313, 314
276, 313, 442, .509 

549; 657, 868

405

fee 57
Notification No. 72_, dated 29th August 

1930—Cancelled
Revenue (Special) Marine Department 

Notification No. 30, dated 2nd April
1919—Cancelled ...........................

Madras Outports Landing and Shipping 
Fees Act;—Cocanada Port—Schedule of 
rates of landing dues—Amendment 

Madras Port Trust Act:
Madras Port—Trustees:

Appointed ... .......................................
Elected ... ... '...........................

Madras Presidency Cyclone Code—Adden­
dum .......................................

Mangalore Port—Schedule of rates of land­
ing and shipping fees 

Paris Sanitary Convention:
Adiranipatnam Town and Port:

Free from cholera ...
Infected with cholera 

Cannanore Town and Port:
Infected with smallpox ...

Cochin Town and Port:
Free from cholera ...
Infected with cholera 

Cuddalore Town and Port:
Infected with smallpox ... 

Masulipatam Town and Port:
Free from cholera ... ...
Infected with cholera ...

Infected with smallpox 
Porto Novo Town and Port:

Free from cholera ...
Infected with cholera 

Tirumalavasal Town and Port:
Free from cholera ...
Infected with cholera 

Tuticorin Town and Port:
Free from smallpox 

Rules and Orders:
Amendments:

Madras Minor 
Rules ...

Rules lor Madras Port ...
Rules for prevention of danger arising 

to public health by smallpox from 
vessels at any port in Madras Presi­
dency ...............
regarding payment of passages to 

Master and Assistant Harbour 
Board service ...

General 
Rules 

Madras,
,j Compulsory Retirement Rules ...
ALaara? 5 p,oca] Authorities Loans’ Rules.
Af jra ,s Manual of Special Pay andMadra wances% Volume I............. ... 805
..A o Travelling, Allowance Rules ... 33
Madr? 56 112/#46, 314, 442, 475, 491, 657, 86S

go (Subordinate) Rules 
I assr al rules published with Public (Ser- 
‘5Pep1 >es) Depart#.nent Notification No.

in- f-’ dated 3rd<,December 1934 ...
. .30/ Services (U -ssification, Control and 

Civil i eal) Rule/ -Special rules ... 442,476,903
App al ProviY t Fund (Superior Civil 

Gener vioes) p-
Ser- for ew ation of candidates for

" ±1*1 *
1 ___b and

Indi:\Irviccs ■ - • ---
tal Superintendents (Class 11)

Rosace ...................................v

33, 352, 492 405
Civil Pensions (Commutation)

678
57352

509

237

405352
314

147510
355

542 183( 8
etc.,

Ser-

Accounts, 277802
82803 S

237
DEPART-rCE (ECCLESIASTICAL) 

MENT.
APPOINTMENTS

358FITsAA 82
147

34 237
C> E

AiiTortii, Capt. J. M. ...
ft........................ , —

•Bet*/ T*)u. Mr. Justice S. ...

182 857
8 237182 57112--

182T. S. .- 
R- •ras^.^ 

ry) %

J 82'/ 182
t 182 ftA* ’ - Ports Harbour CraftK-Co'l. H. S- T- 

v a: K. :::

,ts/ 8 3538ts 57 209

LEAVE.IC 207
112 210;v. A. G- 

y. C. E. R.Hor
'•bar Rules 

Harbour 
Masters in

Tuticorin Port Trust Act:
Tuticorin Poxt—Trustees—Elected

POSTINGS. 276 208276Ak 
Arum,
Bett. J. ^.
Bouchior, E. \\bT.
Brislee, F. R.
Cooke, G*. H.
Delmege. Lieut.
El win. J). H.
Gentle, F. W. J 
Giriyappa. M.
Goodwin, Oaj/istian 
Gopalakrishn0 certificates:
G op 111 a sw a <rr a n ted

M.
' V. J. "! 182, 276 

276
■

W. • ... 82, 237
S.

K. ■■■ 
services 

L. •

Rev. placed 276 LAW (GENERAL) DEPARTMENT. 
APPOINTMENTS.notifications.

Act : 314Abdul Hameed Khan ... 
Abdulla Khan Ghori Sahib .
Bhaskara Reddi, C...................
D'Cruz, J. F. C...........................
Gopalan, K. C...................^ .
Kumaraswami Ayyar, K. N. . 
Narayanaswami Avyar. M. S 
Ramachander._ M.
Vasudevan, K. M.

Marriage 113............... 57. 112, 147, 182
237. 276, 314. 353. 405, 442

Hall J. F. revoked ... ... '8, 34, 57,112
Hasan. S. ( * 347. 182. 208, 237, 277, 353
Hejmadi, V Ecclesiastical Establishment—The 

•end Laurence Septimus Jackson
itted as Junior Chaplain ... cation No. 33, dated 20th February

'6—- A ra e n d m on t

148
277

57
277
113
57237 34

277
v
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Errata—Notifications—cont.

No. 71, dated 30th January 1936 ..............
No. 116, dated 11th February 1936 

Erratum, dated 1st February 1936—Can­
celled

Government of India, Department of Com­
merce, Notification No. 7 (1)-T. & E.
(R.A.). dated 17th December 1932—
Amendment .................................................

Indian Extradition Act:
Amendments in notification.........................

Indian Motor Vehicles Act:
Persons disqualified for obtaining driving 

licence
Madras Cinematograph Rules—Rule 39- 

Application to all,cinema premises in cer­
tain towns

Madras City Civil Court Act:
Madras City Civil Court:

Additional Judge appointed
Principal Judge appointed ..............

Madras Civil Courts Act:
Courts—Jurisdiction, abolition, etc. ... 212, 360 
District Munsifs’ Courts—Number of Dis­

trict ■ Munsifs—Fixed :
Coimbatore .....................................
Negapatam
Ramachandrapur ..........................

Sub-Court—Number of Subordinate Judges 
—Fixed:

Cocanada .................................................
Madras Estates Land Act:

Record of Rights:
Final publication:

Certain villages of Atagada and Dhara- 
kota estates

Certain villages of Dharakota ...
Preparation, etc. :

Certain villages.of Bodokhimedi estate.
Madras Estates Land (Second Amendment)

Act—His Excellency the Governor-General’s
•assent withheld ..............

Madras Hackney Carriage Act:
Provisions extended ...

CONFIRMATIONS.
212358Balaji Rao, K..................

Balasubrahmanya Ayyar, R, 
Daniel Chellappa, V. ... 
Govinda Ayyar, T. K. ... 
Ispahani Sahib, M. H. ... 
Sriramamurti Pantulu, J. 
Subrahmanyam Pantulu, S. 
Venkatarama Ayyar, A.

316358
358 238358
358
358
359 83359

184DISMISSAL.
148Muhammad Ali ...

115LEAVE. •'1
... 237, 358 
... 237, 405

Balaji Rao, K. ...
Gopala Ayyar, K. .............
Gupta, Major M. S. ... 
Krishnamurti Pantulu, D. B. . 
Krishnan Nambiyar, M. C. . 
Raja Rao, D. S.
Ramaswami Ayyar, M. S. 
Rangaswami. Ayyangar, S. . 
Sarangaraja Ayyangar, K. G. 
Shunker, Lieut. C. P. V. 
Vasiideva Rao, T.

229210
57

148 278314 27897, 277
148

112, 358
277
405 10

10POSTINGS. 
Abdulla Khan Ghori Sahib ... 
Alipi Sahib, C. C. O. ...
Balaji Rao, K. ...
Balarama Reddi, M...................
Balasubrahmanya Ayyar, R. ... 
Bhaskara Reddi, C.
Chakrapani Nayudu, W.
Dali, Capt. B. M. C. I.
Ganesa Ayyar, K. S..................
Gopala Ayyar, K. ..............
Gopalan, K. C..................
Gupta, Major M. S....................
Howe, R..........................................
Krishnamurti Pantulu, D. B. 
Krishnan Nayar, T. V. ... 
Kumarachakravarti Ayyangar, C. 
Kumaraswami Ayyar, K. N. ... 
Kumaraswami Pillai, P.
Kunhunni Raja, A. C. ...
Maha Patro, G..................
Narayana Menon, P. ... 
Parthasarathi Ayyangar, P. ... 
Rajagopala Acharya, P.
Rajagopala Ayyar, C..................
Raja Rao, D. S. ..............
Ramachander, M. ..............
Ramanatka Ayyar, A..................
Ramaswami Ayyar, M. S. 
Ramunni Menon, P. K. 
Rangaswami Ayyangar, R. ... 
Sarangaraja Ayyangar, K. G. ... 
Sriramamurti Pantulu, J. ... 
Vasudeva Rao, T.

. Venkatarama Ayyar, A.............
NOTIFICATIONS.

316r 113
8

210, 405 406442
277
148
443
277 36
237 316210, 443

57 10
277
277

237, 443 211
57

8 . 36, 150, 184
212, 239277

443 . Madras Towns Nuisances Act:
Provisions extended.............. ... 114, 150, 184

278, 407, 443, 444
Notification No. 872, dated 15th November 

1935—Amendment
Notifications No. 349, dated 18th May 1939, 

and No. 492, dated 24th June 1935—Can­
celled

Passports and visas—Commissioner of Police,
Madras, authorized to issue

Powers—Investiture of :
Additional District Magistrate ...

Evidence ............

443
406
277
443 212
443
148
210 44457, 277
14S

407210
57

210 ... 238, 316 
359, 406 

9, 34, 58 
83, 113, 148, 183, 210, 238 

277, 315, 359, 406, 443
............ 35, 58, 113

148, 183, 210, 211, 278, 359 
9 83 113

149, 183, 238, 278, 315, 406,’443
............ 9, 35, 83

113, 114, 148, 149, 183, 210, 211 
238, 277 , 278, 315, 359. 406, 443

.................... 9, 113, 114
183, 211, 278, 399

Third-class Magistrate (ordinary and addi­
tional) ... ... ...............

To authorize detention of accused persons
in police custody ... .............. 113, 148, 315

To exercise powers conferred on courts 
by Madras Children Act ...

183
8

442
8

First-class Magistrate

Second-class MagistrateCantonments Act:
Cantonment of St. Thomas’ Mount cum 

Pallavaram—Drainage tax ‘on build-
ings .............. ............... ... oL, 4U/

City Civil Court, Madras—Holidays and
vacation during 1936 ... ..........................

Code of Criminal Procedure:
Notification No. 107, dated 3rd February

1936—Cancelled ......................................
Officers to sit as a Bench ...
Subordinate Judge, Nellore—Appointment 

as Assistant Sessions Judge 
Subordinate Judge, Vizagapatam 

Appointment as Assistant Sessions 
Judge

Corrigendum—Notification:
No. 840, dated 14th November 193o 

Court Fees Act:
Amendment in notification ... • ••. . •••
Bonds executed under Code of Criminal

Procedure—Fees remitted..............
Court of Small Causes, Madras—Holidays

and vacation during 1936 ... ...............
Emigration and Immigration:

British East Africa..............
Union of South Africa ..........................

Errata—Notifications: *
No. 551, dated 10th July 1939 ...............
No. 899, dated 9th December 1935 
No. 934, dated 20th December 1935 
No. 943, dated 24th December 1935

Special Magistrate ...

35 Third-class Magistrate

316 35, 113, 406
15P

12
... 9, 149

359; 443
278 To hear appeals from sentences of Second

and Third Class Magistrates .35, 113, 359 
To pass orders as to first offenders ... 9, 113

148, 315, 359 
... 9, 148

315, 359 
9, 58, 149 

211. 238, 278, 359

212

316 To record statements or confessions 

To take cognizance ...316

114 Powers—Withdrawal of:
Honorary Presidency Magistrate ... 
Special Magistrate

... 237, 238 
8, 34, 58 

83* 14S, i83, 210, 277, 314, 406
12
10\

Provincial Insolvency Act: 
Official Receivers—Appointed: 

Madura 
TinneveUy

10
150

* 10149, 238
316316

3
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Rules and Orders:
Amendments:

Auditor’s Certificates Rules ••• •••
High Court Judges (India) Rules ••• jq 
Indian Passport Rules ... "114. 238
Madras Cinematograph Rules ... H » 90a
Madras Motor Vehicles Rules ... 3d,
Rules for payment of expenses of com­

plainants and witnesses attending cri­
minal courts in Madras Presidency ...

Rules made under Madras Village Courts
Act ... ................ • •• •••

Rules published with (Government or 
India. Home Department, Notification 
No. F. 102/35-Judicial, dated 12th
March 1935   •••

Civil Services (Classification, Control and
Appeal) Rules—Special rules ... ^ 360, 406, 44 

Sub-Registrar Special Magistrate at Kada- 
yam, Tinnevelly district—Jurisdiction ex­
tended

35 869
35 609

903
805278 903
712
712
903
609
609

317

316 712
869
712RaoNayar,

A- JI.
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Bulkier.Ramachandra
Wilkes, J- b>

869114
Kao,

notifications.

±55
443 Vallow-

313Code
Civil

“jaa^iu 

0tJfSsfisai—.
bM publk-ations-Proscribed:

Dasabarsar Orissa ...
Islami bahishtb haqiqat . "LTn 

Powers of Second-class Magisfcrate-In-

Kamnad^ssions Division—Subordinate
Judge—Appointed as Assistant Sessions
Judge’ ....................

Criminal Tribes Act:
Criminal tribes:

.Declared:
Boyas, Bellary district............... ...
KaJ Oddars (Wanderers), Trichiho-

poly district ...............
Placed in settlement ...............
To report at intervals ............. .

Deeds, contracts, and other instruments on 
behalf of His Majesty’s Secretary of State 
for India m Council—Resolution of 
Government of India relating to—Amend­
ments •

Errata—Notifications:
Land Acquisition Act ... r,n on,

D*TUment Notification No‘ 21 ^ 9°4 
dated 5th May 1936 ... ’

}i V&TSS shis
Indian Christian Marriage Act- 

Marriage certificates- °
Licences

ances
fromLAW (REGISTRATION) DEPARTMENT. 871

APPOINTMENTS.
407 513Tatacharya, G. ... 

Venkatarama Ayyar, V. 407
659

LEAVE. 659
212Abdul Habib Sahib, G. 

Radhakrishna Nayudu, S. P. ... 12 807

POSTINGS. 
Radhakrishna Nayudu, S. P. ... 
Ranganatham Piilai, V. V. ... 
Tatacharya, G. ... 
Venkatarama Ayyar, V.

212 679
407
407
407

553NOTIFICATIONS.
Indian Registration Act:

Itinerating system of registry at Kootha- 
nallur in Negapatam registration dis­
trict—Abolished ... ............................

Registration districts and sub-districts— 
Changes in jurisdiction ...

659
553

5o3, 659185

... 58,184 
317, 360, 361

Table of fees—Amendment............................
Notification No. 5, dated 10th February

1936—Erratum .........................................
Special rules published with Public (Ser­

vices) Department Notifications—Amend­
ments :

No. 461, dated 31st May 1935 ...............
No. 462, dated 30th May 1935 ...............

83
... 714.317

If444 807
444

550-
HOME DEPARTMENT.

granted
- 7l-~ £2> 592, 611 

revoked /l4> 807, 870, 904

Ind"„e 4?eI,draent> Act:-
BfS “/pteonLPrer6)Act: -

Comrade Muzaffar uPr'“SCTll>e<i :
d.

505 j Kairt^J^mu S6nai

■■

"Snssti lct:. -

APPOINTMENTS. Licences 
Marri

Anantarama Ayyar, A. ................
Parthasarathi Ayyar. L. S....................
Ramakrishna Ayyar, Rao Sahib B. ... 
Sudarsanam, T. V.
Venkataramanuiam Nayudu, K. 
Venkatasubrahmanyan, V.

LEAVE.
Ananta Acharya, Rao Bahadur M. S
Beckett, J. ... ...............
Bulklev. A. F..............................................
Chnnas Inglefield Dali, Capi. B. M. 
Dcvaiaja Mudaiiyar, Rao Sahib T.
Ehenezcr, M. D. ............................
G opal a Ayyar. K.
Holmc-s, M. J. ... ... ................
Jvanda.swanii. P. ... ................
Kunhunni Raja, A. C. ................
Lane, B.
Lennan, A. \Y. ...
Muhammad Kalimullah Sahib, Khan Baha­

dur
Ram as wa mi Ayyar. M. S. ................
Rangasuami Ayyangar, Rao Bahadur G. 
Vainan Nayak, F.
Va^udeva Rao. T.
Yousuf Ali Sayeed Sahib

935
712

936492
679550

S-39
871510 ;

1c

•510 j 
903 
869 : 
7)2
•550 l

552
494

Mardud " 493609 905
871678

510\V. ...476, 712
S03 659

657 .
510 . 659
•549 ! 
549 i 659

936 4180S 680CO;
872

659

611
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Page PageMadras Cinematograph Rules—Rule 39- 
Application to cinema premises in Gudi- 
yattain, etc., towns, North Arcot district.

Madras Civil Courts Act:
Courts—Jurisdiction, abolition, etc. ...493,714 
District Munsifs’ Courts—Number of Dis­

trict Munsifs—Fixed :
Bellary 
Kovvur 
Narasapur 
Ongole
Tinnevelly ...
Trivellore ...

Sub-Courts—N umber 
Judges—Fixed:

Ramnad 
Vizagapatam

Madras Motor Vehicles Taxation Act:
Motor vehicles belonging to Pudukkottai

Darbar—Reduction of tax ..............
Madras Hackney Carriage Act:

Officers appointed to perform functions of
Commissioner .......................... 714, 807, 808

Provisions extended .... ... ............. : 714, 808
Madras Suppression of Immoral Traffic Act:

Certain sections applied to:
Karaikudi Municipality ...
Vizianagram Municipality

Notification No. 258^ dated 28th March 1936
—Cancelled ... ......................................

Notifications Nos. 57, 59, 61, 64, 95 and 120— 
Cancelled

Passports and visas:
Applications for—To be addressed to .J.
Officers empowered to grant 

Police districts in the Presidency—Redistri­
bution. among ranges of Deputy Inspec- 
tors-General of Police......................................

Rules and Orders—cont.
Amendments—cont.

Rules for regulating use of stamps in 
payment of fees chargeable in Court
of Small Causes, Madras ..............

Rules under Madras Village Courts Act.
Civil Services (Classification, Control and 

Appeal) Rules:
Special rules

512, 513, 552, 611, 714, 807, 871, 905,
936

Special rules—Amendments ... 477, 639, 679,
714, 808

493
513
808

905
445, 477, 493, 494,807

807
512
808
513

Sub-Registrar Special Magistrate at Pulian- 
gudi in Tinnevelly district—Jurisdiction 
extended ............................................................

of Subordinate A
715512

714

LAW (LEGISLATIVE) DEPARTMENT. 
APPOINTMENTS.

905

83Dhyrianathan, D.
Hood, H M..................................
Patnaick, M. G. ... 
Ranganatham Nayudu, N. 
Venkataraghava Varma, D. K.

318
374
239

83
493

RESIGNATIONS.513
279Boag, O. T..................... . ... ..............

Naravana Deo, Maharaja Sri K. C. G. ... 
Patnaick, M. G. ... ... ... ;-
Ramachandra Marda Raja Deo, Raja Sri.

NOTIFICATIONS.

407532
374
407871

904
Council of State:

Council of State (Madras) Electoral Regu­
lations—Amendments ..............

Period of continuanc 
Legislative Assembly:

Legislative Assembly (Madras) Electoral 
Regulations—Amendments 

Person ineligible for election or nomina­
tion to Indian Legislature 

Legislative Council - 
Members :

Nominations ...
Resignations 

Regulations for amendment of, or for cor­
rection of, entries in electoral rolls for 
all constituencies—Amendment ... 

Regulations for conduct of elections for 
general and special constituencies— 
Amendments ...

Regulations for preparation of electoral 
rolls for general and special constituen­
cies—Amendments ... ..............

Special Member—Nomination 
Trichinopoly Non-Muhammadan Rural Con­

stituency—Member elected

... 445,477,493
... 97, 229

Extended 212
493

. Powers—Investiture of:
Additional District Magistrate 
Evidence

... 97, 229657
... • 492,511,531,610,657

678, 712, 805, 869, 903, 935 
... 511, 551, 610, 713

477, 492, 806,

36
First-class Magistrate 
Honorary Presidency Magistrate ...

..............  239, 318

... 279,374,407
936

Second-class Magistrate :.. 444, 492, 512, 551, 610
611, 658, 678, 713, 806 

870,936
Special Magistrate ... 445, 476, 492 , 511, 550, 610

658,' 678, 712, 713, 806, 869, 904, 935 
... 476, 511, 551, 610, 658 

713, 806, 869, 903, 936 
Third-class Magistrate (ordinary and addi-

511, 551, 611, 658, 713 
714, 870, 904

59

Third-class Magistrate 59

tional) ... ■ 58
374To exercise powers conferred on courts by

Madras Children Act .............. •••
To hear appeals from sentences of Second

and Third-class Magistrates ... 493^ 610, 658
yuo

To pass orders as to first offenders 511, 658
679, 869, 936

To record statements or confessions^ ^ 511, 678

To sit singly and exercise powers of a
Presidency Magistrate ... 4/7, 492, 806, 936

To take cognizance .............. fis) K S 935

551
212

REVENUE DEPARTMENT.
APPOINTMENTS.

Abraham, E. H. S.
Ananda Baliga, B.
Augustus, S. J.
Avudayappa Pillai, T. S. ...
Balaji Rao, J. ... ...
Balakrishnan Navar, C. P. ... 
Chamunni, M. P.
Chinnaswami Talaivar, P.
Dura is wa mi Kavandar, C.
Gajapati Rao Nayudu, T.
George, M. C.................................
Hanumantha Rao Nayudu, V. 
Jagannayiikulu Nayudu, M. S.
James, S'. V.
Jayaram Nayudu, A....................
Karunakara Menon, C.................
Kodandapani Pillai, K.................
Koteswara Rao Nayudu, R. ...
Krishna Rao Nayudu, M.
Mascarenhas, A. F. ... ...
Muhammad Azizullah Sheriff Sahib ... 
Muhammad Humayun Sahib, Khan Bah

dur ........................
Narasimlia Achari, P. V.
Narasimha Raju, P. V. ...
Nellaivappa Pillai, T. M.
Paul, Tl. S.
Raghunatha Acharya, R.
Rajagopala Avyaugar, S.

I Raj am Ayyar, S. ...

185
185
477
715
477
715713To try cases summarily

Powers—Withdrawal of:
Honorary Presidency Magistrate 
Special Magistrate .

407
279510 185444, 476, 511, 550

. 609, 657, 678, 712, 805, 935 513, 808 
612, SOS

185Provincial-Insolvency Act:
Official- Receivers—Appointed :

Anantapur
Chingleput ..........................
Chittoor ... ••• ..............
Cuddapah ..............
East Tanjore 
Nellore 
Ramnad
Salem ... ... ..............
Vizagapatam ... ..............

Rules and Orders:
Amendments:

Indian Arms Rules............. .
Madras Cinematograph Rules 
Madras Motor Cab Rules ...
Madras Motor Vehicles Rules •••
Motor Vehicles International Circula­

tion Rules......................................

407
869 185, 477 

463, 715 
465. 715

493
552
512 407
611 239
493 185. 

465, 715552
239512

659
115
715

445, 715... 679, 871 553611 407, 715t ir 808v 715807 612, 808 
239715
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FciQ* r%716
H;viarav> N »\y\ulu,............

Kao Pantulu, V. Uiununjulu Nayudu, E. N. ...
Sax yanurayaim MurtUi Nayudu, 
Solvanavagam. K. 1).
Sivaraju Mudaliyar, V.
StvH'ks. H. ,1.
Subbarava Sastri, D.
Subbayya Pillai, A. V. ... ^ ... 
Su br ahtuanyanv Pantulu, Y. Y 
Subrahmanyan, R. ... 
Sundararaja Ayyangar, G. S. 
Swavatnbu Ayyar, N.
Svod Abdul Qadir Sahib 
Tangavelu Mudaliyar, T. V. 
Yaradarajulu Nayudu, M. 
Yeerabhadra Pillai, E. ... 
Venkatachala Ayyar, K. S. 
Yenkatarama Ayyar,
Yenkatesam, P. ...
Viraswami Nayudu. B. ...

59S, Kuttalalingam Pillai, M. A. • ••
Mahabub Khan Sahib 
Masearenhas, A. F.
Moin-ud-din Ahmed Sahib 
Muhammad Abdul Aziz Sahib ...
Muhammad Abdul Qadir Sahib 
Muhammad Azizullah Sheriff Sam ••• ^an Muhammad AzmatuUah Khan Sahib, Kn 7l5

Sahib ... ... •••
Muhammad Ibrahim Sahib ... ••
Muhammad Sheik Marakkayar Sahio 
Muhammad Sultan Muhiuddm 

Sahib
Muthirulandi, G. E.
Nagoji Rao Pantulu, V.
Narasimha Achari, P. V.
Narasimha Raju,-P. Y. ...
Narasimha Rao Pantulu, S.
Nellaiyappa Pillai, T. M.
Paul, H. S. ... .............
Perumal Rao Nayudu, N.
Phillip, E. D. .~. ...
Qadir Badsha Saliib, M. A. R-
Raghava Ayyangar, S................
Raghunatha Acharya, R.
Raghunatha Rao, V. N.
Rajagopala Ayyangar, S.
Raj am Ayyar, ......................................
Rajarao Nayudu, S....................
Rakunni Nayar, E. T................
Ramachandra Rao Pantulu, P- 
Raman Nayar, Rao Bahadur, K. ]
Ramanjulu Nayudu, E. N. ...
Rangaswami Mudaliyar, K. ...
Rayappa Reddi, M.
Sambayya Pantulu, C.........................
Satyanarayana- Murthi Nayudu, A. . 
Selvanayagani, E. D. ...
Singaravelu Mudaliyar, G................
Sitaramayya Pantulu, D. ... .
Sivanandam, J.....................................
Sivaraju Mudaliyar, V. M...............
Soans, F................................................
Srinivasa Acharya, M.......................
Stooks, H. G........................................
Subba Rao Pantulu, P. Y...............
Subbaraya Sastri, JD.................
Subbavya Pillai, A. V.........................
Subrahmanya Ayyar, R....................
Subrakmanyam Pantulu, Y. V.
Subrahmanyan, R. ..............
Sundaram Ayyar, K. R.
Sundararaja Ayyangar, G. S. ...
Swayambu Ayyar, N..........................
Syed Abdul Qadir Sahib
Syed Miranji Sahib, P. I................
Tangavelu Mudaliyar, T. V...............
Thirumalai Pillai, N..........................
Yaradarajulu Nayudu, M.
Veerabhadra Pillai, E. ...
Yenkatachala Ayyar, K. S. ...
Venkatakrishna Rao Nayudu, R. . 
Yenkatarama Ayyar, V. ... .
Venkataraman, L. R..........................
Yenkataramanayya Nayudu, Rao Bahadur,

46559
445, 715 
445, 715 
445, 715 
680, 872 
612, 808 

465 
185 
715 

4,65, 715 
612 
239 
318

716
115A. 115
239M.

115
716

Hussain 716
408
716407 716, 80S407 445715

239 553
553715

872 407, 716 
12,185 ’ 318715 115

DISMISSAL. 514
Elliot. D. H. H. ... 660213 239

LEAVE.
Bangara. Rao Sahib M. R...................
Chandran, P. J. ...
Curtis, K. S....................................
Dorai Raja, A. ...
Duraiswami Kavandar, C.
Ganapati Ayyar, M. R. ...
Gnanasundara Mudaliyar, Rao Sahib P. K. 445, 872 
Innayya Reddi, C.
Jambunatha Ayyar, T. S.
Krishnama Acharya, D. K. ...
Krishnan Nayar, K. P. ...
Kuttalalingam_ Pillai, M. A. ...
Mathai,
McLaughlin, H. C. M. ...
Moin-ud-din Ahmed Sahib, H. M. D.
Muhammad Ibrahim Sahib 
Narasimha Acharya, Rao Bahadur, K. N 
Narayana Avyar, K. S. ...
Paul,
Ponnuswami Pillai, Rao Sahib V.
Rajaram Mudaliyar, V. D. ...
Ramaswamy Mudaliyar, P. R.
Saiyed Abdul Qadir Sahib ...
Saiyid Miranji Sahib, P. I. ...
Saiyid Muhammad Nakhuda Sahib 
Sitaramayya Pantulu, D.
Sivanandam, J. ...
Smith, G. E. C. ...
Soans, F. ...
Srinivasa Acharya, M. ...
Thimmappa Punja, A. ... n
Thiruvenkata Mudaliyar, Rao Sahib C. 
Yenkatarama Sastri, G. P. •••

612 ■r

)239445 59715 716715 445361 361, 408213 445680 445
716553
239680
445660
680513
553553

115, 716 .C. K. . 612
407239
612361
872660
660660
4'65808

553, 716, 872239R, D. 185213
279, 660, 905 715 .

361 445
361 465
239 612
715 318

... 213, 660 
185, (erratum) 213

239
318

239, 407, 553318
680 680

279, 937 408
12 59

318 716
213 239

716
279POSTINGS. 872... 445, 716Abdul Quadir Khan Saliib 

Abraham. E. H. S.
Ananda Baliga, B. 
Avudayappa Pillai, 
Balakrishnan Navar, 
Bangara, Rao Sahib M. R.
Batty, G. ... v.
Bhujanga Rao, V. 
Chamunni, M. P. 
Chinnaswami Talaivar, P.
Dorairaj, A. ....
Duraiswami Kavandar, C. 
Gajapati Rao Nayudu. T. 

M. C.
Mahomed Sahib, K.

279279
716 553, 680 

514, 808'
V.716T. S. 

C. P.
Yenkatesam Pantulu, P. 
Virabhadra Pillai, E. ... 
Yiraswami Nayudu, B. ... 
Virupaksha Chetti, S. ...

715
445808
716279
612808

408 PROMOTIONS. 
Hamilton, S. M. ...
Muthuswami Ayyar, Rao Bahadur S
Raghavan, Rao Sahib C. ..............
Raghunatha Acharya, R......................
Ward, J. W.............................................

279 680660, 716 
553, 905 680

408715 494612 68059, 465George,
Ghulam 
Grubb. S. G.
Harper, A. H.
Hashim Sahib, K.Jagannadha JRao Pantulu, Rao 
Jagaunayakulu Nayudu, M. S. 
Jambunatha Ayyar, T. S. 
James, Rao Sahib, G. ... 
Javaram Nayudu, A.Kameswara Rao Pantulu, H. S. 
Karunakara Menon, C. ... 
Kesava Rao Navudu, K. 
Kodandapani Pillai, K. 
Koteswara Rao Nayudu, R. 
Krishnam acharya, D. K. 
Krishna Rao Nayudu, M. 
Krishnaswami Ayyar, P. 
Kunhikrishna Nayar, K. 
Kunhiraman Nayar,

NOTIFICATIONS.408
494 Acquisition of lands: See 1 Lands.’ 

Acquisition of trees: See 1 Trees.’
Cattle Trespass Act:

Cattle impounded—Levy of fines 
Chingleput and Madras'” revenue district* 

—Separation
Code of Criminal Procedure:

Agency Sessions division and Agenov 
Yrizagapatam districtr-Limits altered v 

V izagapatam district—Subdivi’

680
715Sahib A. 407 ... 614, 662716

... 12,
465

! 185, 279, 716
12

465
415716 Agency 

sions, etc.
Plains Sessions division and Plains Vizal 

gapatam district—Limits altered 
Plains Vizagapatam district and Agencv

407, 553 
239 415
494

408408
408
715

415716M. .-Bahadur,Rao
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Page Page
Code of Criminal Procedure—cont.

Plains Vizagapatam district—Subdivi­
sions, etc..........

Dangerous Drugs Act:
Dr. H. T. Dixon Mason, I.M.D.—Exclud­

ed from certain privilege,
Deputy Collectors—Dates of appointment 

revised ...
Deputy Collectors deputed to undergo 

training in treasury■ work ...
Errata—Notifications:

Land Acquisition Act

Lands—Acquisition of—cont.
South Arcot district:

Ayyur Agar am 
' Kilathirukkaljpalai

Nayarabadi ..............
Olakkur Kilpadi 
Perani ... ... • ...
Sitharasur ... ...
Thaiyyur
Vikravandi ..............

Tanjore- district: •
Nallavanniankudikkadu 
Pasupathicoil
Tiruchibtarubalanr ...

Tinnevelly district:
Kumar agiri 
Melaseval
Ottapidaram ... ...
Pudukulam 
Puliyur
Tenkasi ... " ' ...
Vadakku Ariyanayagipuram 

Trichinopoly district:
Krishnarayapuram 

Vizagapatam district:
Chaiivendri ‘ ...
Dbarmavaram 

West Godavari district:
Bhimadole ..........................
Kowali ... ...
Linganaboyinackerla 

Land Acquisition—Withdrawal from:
Kistna district:

Mulaparru ......................................
North Arcot district:

Seelapandal 
Madras Abkari Act:

Methyl alchohol—Levy of duty ..............
Notification No. 281 j dated 28th June 1932

—Cancelled ... _..........................
Officer appointed to exercise powers and

perform duties of a Collector ..............
Officers ordered to exercise powers and 

perform duties under certain sections. 
Madras Betting Tax Act:

Madras Hunt Point to Point Meeting— 
Exemption from tax ... _ ... ...

Public (Police) Department Notifications 
Nos. 173 and 174, dated 20th November
1935—Amendment ... ...............

Madras City Land Revenue Act:
Notification No. 280, dated 28th June 1932 

—Cancelled
Madras Civil Service* (Executive Branch)— 

Members—Dates of appointment revised. 
Madras Court of Wards Act:

Court of Wards—To assume superinten­
dence of person and property of minor 
proprietor of Singampatti estate, Tinne­
velly district ... ... ...

Execution of decrees passed by civil courts 
—Transfer to Collectors of:

Tinnevelly ... ... ...............
Vizagapatam ... ...........................

Madras District Limits Act:
Vizagapatam district—-Limits altered 

Madras Estates Land Act:
Record of rights—Final publication: 

Periya Vadavur, etc., villages, Trichi­
nopoly district ......................................

Madras Forest Act:
Officers appointed to discharge functions 

of Forest officers ...
Reserves disforested:

Chinglepiit district :
Tambaram (portion)

Kistna district:
Gannavaram (part)

Salem district:
Gonur (Panchayat) (portion) ...
vSholapadi A block, etc.................
Sholapadi A extension ...
Sholapadi block B ••• -v .
Thottilpatti (Panchayat) (portion)

Madras Local Boards Act: ■ •.
Agency District Board, Bast. Godavari.

Members:
Appointed

MemberV<and President—Removed

408 150
518
240

213 280 %186
185 614

663
465 213, 555

... 319, 809... 59, 115, 
150, 185, 213, 239, 361, 408, 

494, 514, 612, 660, 872, 905 
No. 388, dated 17th December 1935 
No. 202, dated 20th April 1936 ...

518
150

59
186680

151, 518Indian Registration Act:
Registration districts and sub districts— 

Changes in jurisdiction ..............
555

62, 614... 555, 718 • 873
496Indian Stamp Act:

Amendments" in notification ... ... 36,59,
240. 517, 718, 872

Transfers of shares of Reserve Bank of 
India—Remittance of . duty

... 136, 518

937
660

614Indian Tea Control Act:
Indian Overseas Export Allotment of tea

of 1936-37—Fixed ..........................
Member nominated ... ..........................

Jurisdictions of Tabsildars—Villages retrans­
ferred : .

Chidambaram .......
Villupuram.

Lands—Acquisition of :
Bellary “district:

Daroji, etc.
Kakkabevinakalli 

Chingleput district r 
Agaram ...
Arani ... " ..
Kalathur .............
Padalam ...
Ponvilainthakalathur 

Coimbatore district
Perianayakanpalaiyam '

Cuddapah district:
Munnelli ...

East Godavari district:
Bhadrachalam •** ...
G. Medapadu 
G. Vemavaram 
Kolamur ... ' ...
Krishnunipalem - ...
Manjeru ... " ...
Mummidivaram 
Pedarajampalem 
Pydakulamadugu • ...

Ganjanr district": •
Kalivaram ... * ”

Kistna district:
Arlapadu 

Madras district:
Georgetown 

Madura district:
Alagusirai.’etc.
Athicombai 
Chittur ...
Sivagiripatti 
West Madura " ...

Malabar district:
K ar uvara lain d n 
Ki lakkumbr am 
Thekkumangalam 

Nilgiri district:
Jagathala, etc.
Ouchterlony Valley 

North Arcot district:
Agaramcheri 
Arumbakkam 
Esayanur ... .
Jadaeri 
Kadambai 
Melanur
Pinji,. etc...........
V asur. ..................

Salem -district:
Minnampalli 
N arasamudram 
Naraeingapuram ... .
Velagoundam patti,

Mitt a

479
612 117613

449
214

417
416 496

809
. 519

117 516

12682
37, 362 

' 663 
117, 448

. 614

186 279

663
37

... 151, 479

279150
872
718

1284
117

84 185
417
361

... 151, 906

84 240

449
S09

186 809

517 408
118, 150 

150
... 13, 319 
... 117, 518 905

... 319, 663
213 60663

361 185319
115

13
117, 479 62

151 60
62, 362 
37, 241

60
61

810 62
37

... 84, 117

... 213, 615 115, 318j 
408, 416663 • •«.

151 416
Marukkalampatti 318

. 62, 362

4
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village
Trees—Acquisition of—Milavittnn »

Tiuneveily district Villages—Ju risdicti on—Ch ange
Vizagapntnm district:Gudem taluk—Inclusion of villages 

Ickchapur taluk—Villages comprised 
New Patapatnam taluk—Constitution ... Parrntipur taluk—Exclusion and inclu­

sion of villages—Lists 
Revenue divisions—:

409, 71?PageMadras Local Hoards Act—cont.
Agency District Board, East Godavari— 

cont.
President—Appointed 

Agency District Board,
Members :

Appointed 
Removed

Koraput Taluk Board :
Member and President—Removed 
President—Appointed 

.Notifications Nos.
Agency district 

Cancelled
Madras Survey and Boundaries 

Notification No. 1
1931—Amendment ... ................

Malabar Compensation for Tenants’ Improve­
ments Act:

Table of prices:
Coconuts, etc.
Pepper, etc.

Malabar Land Registration Act:
Officers in Malabar district empowered to 

exercise powers of a Collector 
Notification No. 117, dated 

—Schedul 
Opium Act:

Officer authorized to 
determine cases 

Restoration of sub-taluks :
Porto Novo 
Vanur

Rules and Orders :
Amendments:

Central Manufactured Drugs Rules ... 
Central Opium Rules ... •••
Madras Agriculturists’ Loans (Relief of 

Indebtedness) Rules

4U—List 409
40931S

Vizagapatam :
410

... 83, 240 408
S3 coipi'iscdArea
S3
83 DEPARTMENT-62 to 71 constituting 

and taluk development
APPOINTMENTS’. 

Abhishekhanatliam P ...
Anantarama Ayyar, 1 - 
Anantayya Sastn,
Appa Kao Nayudu, S. h.
Balaji Rao, T. K.
Chakko, P- £

W! G. - - *’*

boards—
280 214Act:

144, dated 5th March 873
47931S
938

‘ 615, 907 
214

13516
515 37Devanesau

Dyson, p
Fernandez,

...Govinda Menon,
Govindan Nayar, • ^
Hirudayaswami, a. ...
janakiram Smgbj 
J eyaram Nayudu, M. •••
John, C. M. ••• gabib K- 
Kailasam ’ ®‘n<,ar, M. T.Krisknaswann Ayya »
Kunhikutti, M- 1 ■
Law, H. R- M-

jfflsji»: »•;;;
Alurari, T. ''' rr “
Nagaratnam Ayyar, A. 
Raghavan, T.
Raghunatha Rao, b. -
Ramalinga Reddi, L. —
Ramaswami Nayudu,
Ramaswami Nayudu, Dr. M.
Rangaswami Nayudu, K. 
Srinivasa Ayyangar, L. i*. 
Sundaram, R. N. K. ... 
Sundarasiva Rao, M. 
Survanarayana Murti, C.
Sweet, J. M.......................
Tharyan, T. —
Thitharappa Mudahyar, o. o. 
Thomas, K. M. •••
Venkatanarasayya, U. L.
Vinayaka Mudahyar, T.

320
362 s<

1... 477, 478 44920th March 1924 664Amendment 495 A 873
13, 214enquire into and 13614 214

280417
555417
810
810

36 873
115 ... 682, 810

664... 60, 716, 
717 
279

907
214Madras Betting Tax Rules ................

Rules for constitution of, and conduct of 
business by, Excise Licensing Boards 
in :

718
664, 718

118
Madras City 
Mufassal municipalities 

Rules for disposal of non-postal stamps 
that are obsolete, etc., on payment of 
refund

Rules for levy of water-cess:
Dhimirinalo Bhondo and Chancbara 

Ghai (joint), Ganjam district 
East Godavari, etc., districts ... 
Periyar System, Madura district 

Rules published with Notification No.
313, dated 15th December 1925 

Salem District Cauvery 
Rules

Special rules published with notifica­
tions

810... 60, 717
682717
320

.. 555, 907 

... 13, 280279
320

555, 907 ,
186 555
465 449
374 810

496
... 319, 515 84Water-cess 84906 907

37416, 417,
446, 478, 495, 496, 516, 613, 660, 
661, 681, 682, 716, 809, 906, 937 

Tanjore District Cauvery Water-cess 
Rules

Tanjore, etc., Districts Cauvery Water- 
cess Rules

Trichi nopoly District Cauvery Water- 
cess Rules

Civil Services (Classification, Control and 
Appeal) Rules—Special rules

240, 415, 416, 445-448, 478, 479. 495, 
496, 514-516, 554, 555, 613, 614, 661, 
662, 680, 681, 80S, 809, 872, 906, 937 

for levy of water-cess for irrigation 
with water from Aswartha- 

Konarajupalli village,

555

LEAVE.
Abdul Ali Khan ...............
Alagappa Pillai, T. S.
Broadfoot, R. C. ... 
Budhavidheya Rao Nayudu, T.
Butcher, F. H...................................
Chakrapani Ayyangar, C. G. 
Charley, N. G.
Clear, T.....................
Desikachariar, R.
Devanesan, Dr. D. W.
Fernandez, C. P.
Ghate, N. S.
Gopalakrishna Raju, K
Hurley, T. J.....................
Kuppuswami, V. S.
Lasrado, E. A....................
Longrigg, J. H.
Madan, F. R......................
Matthew, K. T.
Mir Cazim Ali Sahib ...........................
Muthukrishna Nayudu, K.
Patel, Dr. J. S. ...........................
Raghunatha Rao, S.
Ramachandra Bhupatbi, M. M. 
Ramanujam Pillai, P. K. S. 
Ramaswami Ayyangar, R. 
Ramaswami Nayudu, C.
Ramayya, K.
Robinson, G. C.
Ryan, J. C.

374 319
555514 664••• V
449... 662, 906 13
682213, 810
118
187

118, 214• ••
664Rules 

of crops 
rayanikunta in
Cuddapah district .................

Rules For levy of water-cess on lands irri­
gated with water from Government

Madras Abkari Act declaring 
to whom appeak to lie in

37
873662
280
519

152, 937662
319source 

Rules under 
authorities 
certain cases 

Scheduled Districts Act:
Officers to carry on 

lain areas 
Customs Act:Amendment in notification Special rules published with Public (Ser­

vices) Department Notification No. 978, 
dated 8th November 1935—Cancelled

of India, Class II—Recruitment—
examination ................................

319
362514
479
664administration of cer-
519415
810

... 13, 152660Sea 496
937
319809 619, 684 

... 37, 84

... 118, 187

• •• *•<
448Survey

Comp^l1^1^
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PagePage
Indian Tariff Act:

Amendments in notifications 
Import Tariff articles—j.arm values 

Kerosene (Duties) Order:
Officers appointed to exercise certain 

powers
Land Acquisition Act:

Agreement under section 41 
Lands—Acquisition of :

East Godavari district:
Sriramagiri 

Guntur district:
Ghekurapadu 
Kottapalli
Kuchellapadu ...
Mellavagu 
Itachavaripalem 

Kistna district:
Davulur 
Kanchadam ...
Konkepudi ..............
Pedapulipaka 
Seethanapalli 
S ultan agaram-Gollapalern
Tarigoppula ..............
Vuyyur ..............

Malabar district:
Akattettara ...
Naduvattam !..
Nilambur ..............
Patinnare Kemballur 
Puzhathi 
Vengalam

North Arcot district:
Nekkundi 
Vettuvanam ...

South Arcot district:
Kachikuvachan
Melkondur ..............

Tanjore district:
Melaperumpallam 

Tinnevelly district:
Nazareth ..............
Tinnevelly ..............

Trichi nopoly district:
Zamin Ariyalur 

Vizagapatam
Balighattam ... .........................

West Godavari district:
Ellore ...
Ketavaram ...................................
Vangur

Land acquisition—Withdrawal from :
East Godavari district:

Sriramagiri ...
Kistna district:

Vuyyur ...
Tanjore district:

Kodiramangalam ..............
Madras Agricultural Pests and Diseases Act:

Budrot of palms (Phytophthora Palmi- 
vora):

Appeals to lie to Tahsildars ... 153, 188, 215
Declared plant disease ... ... 153,188,214
Eradiction—Period prescribed. 153, 188, 214 
Inspecting officers appointed ... 153, 188, 214

... 153, 188, 215

Sarma, A. N.................................
Sesha Acharya, C. V....................
Subrahmanya Ayyar, T. V. 
Trimurthi, N.
Varadaraja Mudaliyar, C. 
Veeraraghava Rao Nayudu, M. 
Venkatakrishna Mudaliyar, S. R. 
Venkatarama Ayyar, K. 
Venkataratnam Chetti, C.
Venugopal, G.................................
Verghese, G...................................
Ward, H. P.
Wimbush, A.......................
Wrench, J. C.

152 14, 665•••555 14320
13, 15-4

496 814664
907 363496, 907 

187, 320
214 190810

{187 521320 686319 814
281, 618

POSTINGS. 618
152Abdul Hamid Khan 

Anantanarayana Sarma, A. N
Ardagh, F. D..............................
Chakko, P. I..............................
Hirudayaswami, A.
Jeyaram Nayudu, M.
Kailasam Ayyar, Rao Sahib J 
Kumaraswami Pantulu, L.
Lasrado, E. A....................
Minchin, A. A. F.
Raghavan, T......................
Ramachandra Ayyar, A. 
Ramaswami Nayudu, Dr. M. 
Rameshwar Sahai 
Suryanarayana Murti, C. 
Thitharappa Mudaliyar, S. S.
Trimurti, N. ..............
Venkataramani, P. 
Venkataratnam Chetti, C. 
Venkatramani, P.
Williams, C. R. F.

618417
619664
619214, 417, 615
68613
666280
618810
619187, 479 

362, 664 ... 364, 481
664

497810
118241, 615 242, 720280
156152
908810 324241

214, 497 
152 , 619

583479
497

814497
908

SERVICES PLACED. 874479Abdul Hamid Khan 
Rameshwar S.ahai 479 365( 280NOTIFICATIONS.
Acquisition of lands: See 1 Lands.’
Bamboo Paper Industry (Protection) Act: 

Classification of paper for tariff purposes 
—Tariff Board’s report 

Charitable Endowments Act:
Charitable endowments—Vesting orders 

and schemes:Dr. S. Rangachari’s Technical Scho­
larship Endowment Fund ...

Memorial Prizes Endowment

63
district:

190811
521
521
908

874
156Gray t

.Fund at Madras
Errata—'Notifications

449,555

719 • ••
152,’362, 418, 

,‘,’*618, 664, 682, 718, 810, 873 363

520Factories Act :
Amendments in 
Certain factories—Declared 1 non

. al ’
Declared factories:

Vilas Tobacco

... 63, 152notification
season-

451

Company, Dindi- 418Ang-u
gulj Madura district .........................Jailaniya, and Ahmediya Match Fac­
tories. Illuppur,- Trichinopoly district. 

Mallya Nayak Company, Cashewnut 
Factory, Mangalore, South Kanara
district ... ... ... ..............Notification No. 192, dated 5th April
1932—Cancelled-R. M. Maruthai Nayudu and Company, 
Cigar and Tobacco Works, Dindigul,
Madura district ... ... ..............Workshops attached to industrial or tech­

nical schools in Madras Presidency:
Exemption from section 41 ..............
Inspector of - Industrial Schools ap­

pointed as Additional Inspector of
Factories ......................................Importation of Plants (Amendment) Order 

of 1935—Also issued by Ministry of Agri­
culture for Northern Ireland 

Imports from Italy—Instructions ...............
Indian Coffee Cess Act:Coffee produced in. India and taken out 

of British India, etc.—Rate, of customs
duty ......................... .............................

Indian Mines Act:
Amendment in notification ..............

Indian Mines (Amendment) Act:
Date of coming into force ..........................

85
Rules

Hairy Caterpillar (Amsacta Albistriga): 
Declared insect pest 
Eradication—Period prescribed 
Inspecting officers appointed
Rules.............

Notifications—To 
until certain dates:

Budrot of palmyra,
Water Hyacinth plant:

Chingleput district ..............
Malabar district ..............
South Arcot district..............
Tanjore district ..............Stem weevil (Pempheres aftinis) and pink 

boll worm (Gelechia gossypiella): 
Declared insect pests 
E rad ication—Period prescribed 
Inspecting officers appointed ...
RulesWater. Hyacinth (Eichhornia speciosa

kuntli):Declared a 1 noxious weed * • •• 
Eradication—Period prescribed 
Inspecting officers appointed ••• 
Appeals to lie to Tahsildar, etc.

... 97,241 

... 98,241 

... 98, 241 

... 98,241

418

520
in operationremain

362 Malabar district. 153, 188
685874 363, 939 
939
216874

616
682 616

13 616
616

188 320) 320
14 320

320
814
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Page
PageMadras Cattle Disease 

i. rovisions Rules and Orders—cont.
Amendments—co nt.

Rules published with 
India, .Finance .and 
Department, Notification No.
S.R., dated 12th October 1904 

Rules, published with * Notification No.
264, dated 1st August 1933 ...

Rules to regulate management of forest 
waste lauds in Vizianagram

Act:
enforced............... 37. 63, 118, loo, 156

187, 241. 320, 418, 481, 407, 520, 5S3, 617
' 685, 908Madras Commercial Crops Markets Act:

Tiruppur Market Committee—Persons
nominated

Madras Co-operative Societies Act:
Powers of Registrar—investiture

Government of 
...Commerce

6479-
... 520, 683

9S 665
... 155, 61S 

665, 682,' 814 and 
Estate 

Rules, to
Gan jam district ...
Vizagapatam district ... •••

Special rules published with Public 
(Services) Department, Notification 
No. 53, dated 10th January 1935 ...

Special rules published with Notifica­
tion No. 143, dated 30th March 1936.

Civil Services (Classification, Control and 
Appeal) Rules—Special rules ... 418, 449 451 

480, 481. 520, 583, 615—617, 665, 682 
683, 718—720, 810, 814, 907, 938 

Coal Mines (Temporary) Regulations,
1936 ........................... ..........................

Importation of Plants (Amendment)
Order, 1935 .............. ..........................

Importation of Plants (Scotland) (Amend­
ment) No. 2 Order, 1936 ..........................

Madras Factories Rules, 1936 
Sea Customs Act:

Bringing into British India—Prohibited :
Certain mechanical lighters ... ... *

Tariff Board—Appointment—Period ex­
tended

The Dr. Rangacharrs Technical Scholar­
ships—Endowment in memory of late 
Dr. S. Rangachari

Woollen industry—Protection—Tariff Board 
recommendation ... ..........................

938Madras Forest Act:
Certain areas in doratanam villages or 

Parlakimedi estate—Application of sec­
tion 26 

Collector

regulate transit of timber: 362
362

. 324, 720
of Tanjore—To bear appeals 

irom orders passed by Forest Settlement 
Officer ...

Estate Collector, Vizianagram, autho­
rized to exercise powers of a District 
Forest Officer, etc. ...

Public right of way over road from Papa- 
nasam temple, to Travancore—Exten­
sion

Reserved forests :
Coimbatore district:

Anaikatti South extension 
North Arcot district:

Karuthamalai (additions)
Tanjore district:

Kodiyakadu extension ...
Reserves disforested :

Madura district:
Tannirkaradu (portion)

Salem district:
Velam patti

Revenue Divisional Officer, Mannargudi, 
Tanjore district—To be Forest Settle­
ment Officer ...

Tahsildar, Tiruturaipundi—To attend at 
enquiry held by Forest Settlement
Officer*.....................................................

Madras Mining Manual—Note—Addition ... 
Madras Ministerial Service—Co-operative

Department—Cadre of clerks, lower divi­
sion—Increased ... ... ••• . •••

Madras Reductions in Cadres of Services 
Rules—Reduction of staff in fisheries
schools .......................... . .••••••

Madras State Aid to Industries Act—Board 
of Industries:

Member elected 
Member re-appointed

908
666

938
938

814
811

419 363
497 939

556666

418666
58363

6S2666
187

666
720

PUBLIC WORKS AND LABOUR 
DEPARTMENT. 

APPOINTMENTS.
450

Appadurai Mudalivar, V. P..................
Barber, C. G...............................................
Cole, L. P....................................................
Dann, R. ...
Davis, W. J.
Dogra, H. R...............................................
Doraiswami, C. V.
Ekambaram, K. V.... ...
Fernandez, J.
Gopala Ayyangar, K...............................
Gopala Ayyangar, N. K. ...............
Govindaraja Ayyangar, Rao Bahadur N 
Krishnamurti Ayyar, A.
Krishnan, P. A. ...
Kuriyan, J.
Lazarus, R. L.
Mahalingam, S. N.
Narayanaswami Ayyar, 0. R 
O'Brien, M.
Ramasomayajulu, B.
Ramaswami Ayyar, A. S.
Ross, P. R. J.....................
Subrahmanyam, K.
Subramaniam, M.
Sundaram, P. R.
Sundaram, Rao Sahib G.
Taylor, H. S.......................
Turner. W. H.....................
Venkatarama Ayyar, T. N. 
Venkataraman, G.
Venkataramiak, P.
Yoganandam. G. ...

324
155 156

156
324

583 217
320 419

419Matches (Excise Duty) Act:
Amendment in notification ... ................

Matches (Excise Duty) Order :
“ Self-lighting Biris ” 

tion from certain duty 
Notification No. 33, dated 1st February 

1936—Cancelled

419418 118, 324
16matches—Exemp- 38323 17

365241 281, 481
State to United 243Plants exported from 

Kingdom, etc.:Director of Agriculture, Kashmir and 
J am mu State, empowered to inspect 
and grant certificates free of charge.

243
243

17
720 118

118
Rules and Orders:

Amendments :
Indian Coal Mines Regulations ...
Indian Cotton Cess Rules

Commercial Crops Markets

64
16323
17939

190
118, 156, 217, 324, 419Madras 

Rules
Madras Factories Rules ...
Matches (Excise Duty) Order 
Mechanical Lighters (Excise Duty)

Order
Nilgiri Fishing Rules

... 155, 418 
.. 720, 810, 873
. 497. 618, 684

190
419

64
243324

155, 320, 481, 665 451
324873
190Order published with Government of 

India, Department of Education Health and Lands, Notification No!
1581, Agriculture, dated 1st October
1931 ......................................................................Regulations for preventing spread of

plant diseases ...
Regulations published 

Department, Notification
dated 6th June 1916 ..............................Rules made under Madras Co-operative
Societies Act ... 323, 684

Rules published 
264, dated 1st

LEAVE.
Ananda Rao, V. ... 
Barclay, A. G. G. 
Bennett, C. M.
Davis, W. J. 
Greenwood, E. J. B. 
Hart, V.
Mackay, T. I. S. 
Mathai, J. ...
McIntosh, R......................
Mirchandani, T. J. 
Padmanabha Ayyar, N.

243
497 118

365
683 419

with Judicial 
51o,

85
216No.

583 216
365
216

Vh Notification No. 85, 365
August 1933 321 38
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Criminal Tribes Act:

Criminal tribes:
Anipey Malas of Kottapeta, East Goda­

vari district ..............
Movements restricted 
Placed in settlements 
To report at intervals 

Electric licences:
Amendments:

Conjeeveram Municipal 
Gudivada 
Karaikudi 
Okkur
South Arcot..............
Trichinopoly-Srirangam 

Gudivada 
Ongole
South Indian Rural Electric Distributing 

Licence 
Tindivanam

Parameswaram Pillai, Diwan Bahadur N.
Purnayya, D.............................................
Richardson, C. R. S...............................
Subrahraanya Ayyar, Rao Sahib K.
Subramaniam, M. ..........................
Taylor, H. S...........................................
Thampan, K. C........................................
Thompson, J. L.
Venkatarama Ayyar, T. S....................

419
17

216 256281 194, 256, 288, 425 . 
194, 256, 288, 42585

38 256324
156
451 288

454PERMITTED TO UNDERGO MILITARY 
TRAINING. 454

454
119 125Smyth, A. A.

436-
17POSTINGS.

161156Barber, C. G......................
Barrett, L. M. F.
Brij Mohan ..............
Cole, L. P...........................
Dogra, H. R......................
Mathai, J.
Nazir-ud-din, K. ...
Purnayya, D. ..............
Sanjiva Rao, M.
Smyth, A. A. 
Subramaniam, M. 
Sundaram, Rao Sahib G. 
Yoganandam, G..................

156 422243 159156, 365 Emigrants to British Malaya—Warning ...
Errata—Notifications:

Land Acquisition Act ... 38, 64, 85, 119, 156
190, 217 , 243, 281, 324, 365, 419, 451, 481 

Indian Electricity Act:
Powers which Telegraph authority posses­

ses under sections 10 to 19-A of Indian 
Telegraph Act with respect to placing 
of telegraph lines and posts—conferred

421156
281, 365

156
243
365
365
190
190
190 upon :

East Tanjore Electric Supply Cor­
poration, Limited

Guntur Power and Light, Limited ... 
Trichinopoly-Srirangam Electric •

Supply Corporation, Limited

288PROMOTION.
325288Hartley, R.

... 68, 422RESUMPTION OF CHARGE. 454
369Bowden, N. H. M. Indian Railways Act:

Bengal-Nagpur, etc., railways—Exemp­
tion from certain provisions of the
Act ...................................... ..............

General rules for railways in British 
India—Amendments—Sanctioned 

Juhu (Bombay) civil aerodrome to be cus­
toms aerodrome 

Lands—Acquisition of:
Bellary district:

Malapanagudi, etc.
Chingleput district:

Chinnavenmani 
Periakuppam 
Shrotriyam Adambakkam 
Tiruppulivanam 

Chittoor district:
Sorakayalapeta, etc.

Coimbatore district:
Kugalur 
Sanganur

East Godavari district:
G. Vemavaram 
Gopalapuram, etc. ...
Gowridevipeta, etc.
J agannayakulapalem 
Kowur, etc.
Mallepalli ...............
Maredubaka ...
Murumuru
Parimpudi ...............
Peddapur 
Polekurru 
Srirangapatnam 
Vallum 
Yangalapudi 
Yellavaram 

Gan jam district:
Bonopullapalli 
Dhanuja
Dusi ............... .............
Ganganapur
Korlakota Chimalavalasa ..
Kothuru ... .............
Kukkundia ... .............
Sriramochondropuro 

Guntur district:
Bommuvanipalem 
Chedalavada 
Chekurapadu 
Chiluvur
Kantamrajukondur 
LColakalur 
Nambur
Pedavadlapudi, etc.
Peuumuli

SERVICES PLACED.
220419Barrett, L. M. F.

Nazir-ud-din, K. ......................................
Venkatakrishna Ayyar, Rao Bahadur L. ...

419 ... 126, 21064
38TRANSFERS.

17Berg’ C. L.
Brij Mohan 
Dickinson, F. G.
Keshava Rao, N.
Krishnamurti, V.
Nightingale, A. W.
Parameswaram Pillai, Rao Bahadur N. 
Purnayya, D. ...

243 ... 43, 173243
243 13138 327281 92281 129243

70
NOTIFICATIONS.

199Acquisition of lands: See 1 Lands.’
Application for grant of powers

0 graph authority for laying, etc., 
mission lines—Representations invited:

East Tanjore Electric Supply Corpora-
tion, Limited ... ... #.............. 68,287

Guntur Power and Light, Limited 
Kumbakonam Electricity Supply Cor­

poration, Limited ...
Salem-Erode Electricity Distribution 

Company, Limited ....
South Arcot Electricity Distribution 

Company, Limited ... •••
Trichinopoly-Srirangam Electric Supply 

Corporation, Limited ...
Canals and Public Ferries Act:

Annalagraharam ferry:
Limits altered 
Scale of tolls 

Campbell canal—To be a 
gation subject to provisions 

Elumichankaipalaiyam ferry, Tanjore dis­
trict—Subject to provisions of the Act
and scale of tolls ............. :

Notification declaring ferries
Kullappa Goundanpatti and Gudalur,
etc.—Cancelled ..............

Persons using jetty at Kanayankode terry 
in Kurumbranad taluk, Malabar dis­
trict—Levy of fees

Revenue Department Notification No. 387, 
dated 27th July 1896—Cancelled ...

Contract for conveyance of Sea-borne mails 
extended and certain steamer 
discontinued

Corrigenda—Notification:
No. 303, dated 28th May 1935 ...

... 177, 199of Tele- 
trans-

i* 93
173
459

126 • 72
223

369 71
431

422 459
198

287 177
97

434... 194, 219
456

93
93158

158
371line of navi- 

of the Act. 261125
198
195
178158 131between 428
328256
166
194325

71
.. 130, 175219

224
... 133, 178services

426125
23, 44, 164, 223, 225

°63... 119, 190
5
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Arcot district.

170Lauds—Acquisition of—cont. 
Guntur district—cont. 

Rachavaripalem 
R. Mulukuduru 
Uppaiapadu ...

Kistna district.: 
Bhogireddipalli 
Bomminampadu 
BuddaJapalem 
Cliiunapuram 
Gokinampadu, etc.
Ilur, etc.
lnapur, etc. ... ■ ■
Kaiidindi 
Kaptanipalem 
Kara Agraharam 
Korukollu 
Kotikalapudi 
Kokkiligadda 
Kondangi, etc.
Kuderu 
Laksiimipuram 
Majeru
Mangalapuram, etc 
Manikonda 
Afedur
Alerakanapalii 
Alopidevi, etc.
Alunjalur 
Nel akurru 
Nidamanur *..

Pagoiu 
Patapadu 
Pedakallepalii

Ped a pro] u 
Pedalanka, etc. 
Pedapulipaka 
Ped asa n a ga JJ u 
Pedayadara 
Pedayerukapadu 
Poihumarru 
Sauarudravaram 
Sitanapalli Agraharam 
Srikakuiam, etc. 
Tarigoppula ... 
Teluguraopalem 
Velivolu 
Vemavarappadu ... • -
Vemulamada ... ■
Venkata puram 
Ventrapragada ...
Viswanatkapalli 

Aladura district:
Hanumantkampatti, etc. .. 
Kamavagoundanpatti 
Nakka la patti ••
Skanarpatti ... 
Thimmanathan
Tirumalnattam 
Uthappanaickanur ...

Alalabar district: 
Akathetkara ...
Kalikavu 
Kanatkur 
Kariakunnu ...
Ravasseri
Kuthanur
Orumanayur ... 
puzatki *■*

Xellore district:
Nellore Bit 1

Anvardiganpet 
Elanirkunram 
Kazhivur 
Alottupoliem
kekkundi 
Ihenbakkam ...

Veng^apuram
RamS distnet: 

Khansap111.*1111
Periaperali 
Pudupatti *"

Salem district.
Avaniperur East 
Alaravaneri 
Paramathi 
RegadahalU (mitta) 
Singarapet

257SouthAdamaugalam 
Kachiroyapaiaiyam 
Kadavacheri, etc. ...
Nallalam .............
Ora tk ur
Pudukkadai............
Rajendrapatnam 
Ro3'asam udram 
T. Pudupalaiyam ... 

Tan jo re district:
Adanur .............
Alamelupuram
Andangarai .............
Asesliam, etc.
Chittathikadu

17797
303*200
372... 131.. 17S 333

7219, 45, 75, 260, 269, 4So 2540
173 131
289
431 432
225 259
224 433

40, 90, 2S9, 299. 4-57 
... ... 39 . 483 ■“ 172, I**8 

373, 43472
... • ... ■ ... 373. 484
....................... 372
... 74, 128. 372, 429, 432

369lnam:
Arayapuram 
Balayee Agraharam 
Kalianodai 
Karappangadu ...
Kattayankadu Ukkadai 
Kottur Thottam ...
PuvanamRaghuramasamudram
Rettavayal Ukkadai . ••• T 
Tiruvisanallur (Paruthikudi 11

Kalanjeri ................................
Kalyanasundarapuram 
Komal 
Kottaiyur 
AI alavarayanallur 
Mokhasa lnam Pudupatnam 
Paingatur
Panaiyur ... ...
Pudupathur ......................
SigarTambikkanaUavankottai (Maravakkadu 

II bit) etc. ... . . •••
Tkoludui*
Tiruvoimur 
Znmin

Ekaperumalur .............
Rettavayal ............. •** ...
Sirameikudi ............. • ...
Thekkur ........................

Tinnevelly district:
Idaikal ........................
lnam Tkiruppani Cliettikulam ...
Alannarkoil .............
Mela Ambasamudram 
Mela Ambur

Tbattimal Padugai 21
266253 2275, 195, 200, 260, 333, 372 290, 327167 335133 226431 21335

373, 42b.. 168, 334
92226 bit) 30440, 91. 372
43127

301 458
433 20, 40• ••• ••

.. 369, 432 458
24 21

... 74, 131, 165, 226, 259, 296
329, 435

........................ 133, 221, 327
194
195
41171 39335

6S, 127 269,459 20291, 334 73294'
291

2171
... 373, 430258

2073
265.. 430, 459

127
332 96

25. 334 
74, 169

93
... . 290
... 291, 371'73

166 94.
... 370, 434 

372
Melapavoor
Tenkasi .............
Tuticorin .............

Trichinopoly district:
Adavatbur .............
lnam Manamedu 
lnam . Podavur 
Inungur
Kambarasampettai
Kuhur .............
Kumaramangalam

174
304
178
177
178

434

.. 89, 132 
226 

.. 127, 175 
...370,433

........................ 487

........................ 303

........................  197, 220
264, 290 

227, 269, 289, 291 
327, 328, 371, 455, 484 

.............. 44. 71

73
427

178
71

335
164 Marudur176
72 Rajendram 

T. Puthur 
Uthamaseri 
Vaiganallur 
Vangal

Vizagapatam district: 
Balluguda, etc.
Bojji ..............
Haripalem 
Haripuram-Pallapuram 
Karrivanipalem, etc. . ..
Kotturu, etc. ............
Panukuvalsa, etc. 
parampeta ....
Pedapadu, etc....................
Singannavalsa ..............
Tettangi ... ,..............

West Godavari district :
Chintalapudi ..............
Dosapadu ............. ;
Duggirala
Ellore

291
45227

176
24, 69, 95176

200174

164. 96, 435
19896

174 ... 96,459
72 73

227 257
75 ... 70, 94

... 197, 257 
198

... 94. 459

73
93

127
265

195
227

434

. 45, 304 

. 200, 227

326
487
328

72 24Galayagudem .............
Komarru ............................
Korumilli Agraharam, etc.

72 195
227. 257 176259 370
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Madras Rivers Conservancy Act:

Kistna River—Conservator—Appointed ...Lands—Acquisition of—cont.
West Godavari district—cont. 

Nyayampalii ... ... > ...
Pedapadu ... ... • ...
Pentapadu Agraharain, etc.
V angur .....................................

Land acquisition—Withdrawal from ; 
East Godavari district:

Maredubaka 
Venkatapuram 

Guntur district:
Pedavadlapudy 

Kistna district:
Kara Agraharam’ ...
Kalidindi .............
Kokkiligadda
Kuderu .............
Mopidevi .............
Pedakallepalli, etc.

522,
584, 625326 Notice of Public Service Commission—

Amendments ........................ . ..............
Notification under Land Acquisition Act— 

Erratum
Post office savings banks—Cash deposits—

Rate of interest reduced .........................
Rules and Orders:

Amendments:
General rules for all open lines of Rail­

ways in British India ...
Indian Boiler Regulations 
Indian Post Office Rules ...
Indian Telegraph Rules ...

Civil Services (Classification, Control and 
Appeal) Rules:

Special rules

196 819176
290 940

909
164
164

425 668
.. 909, 940

326 909
81968,256,425

.............. 88

... 193,220,288
68

68,126,220 
256, 288

487, 584, 625, 667, 
689, 819, 875, 940, 941 

(Amendments) 522
Regulations for recruitment for Trans­

portation (Traffic) and Commercial 
Departments of Superior Revenue 
Establishment of State Railways in 
India .......................... ..............

Regulations for recruitment in India for 
•Indian Railway Service of Engineers ...

Rules for recruitment in India for Supe­
rior Telegraph Engineering and Wire­
less Branches of Indian Posts aud Tele­
graphs Department ..............
Lai Engineering Department of Superior

SSPedaprolu 
Pothumarru 
Sanarudravaram 
Venkatapuram 

North , Arcot district:
South Vellore 

Ramnad district:
Mudukulattur East 
Raines war am 
Tir.uppullani 

Tanjore district:
Pannavayal In am 

.Madras Government Roads Traffic Control 
Act: •

List of roads in Agency tracts of Gan- 
and East Goda-

256, 369
256
127 693
326 689. r.

326
220
220 696

Signal Engineering Department ot superior 
Revenue Establishment of State Railways 
—Selection of two Signal Engineers

39
699

jam, Vizagapatam 
vari districts—Amendment 

Public road in Vizagapatam district—
Notified as Government Road 

Notification No. 1802, dated 17th November
1931—Amendment ......................................

Notification No. 95, dated- 4th March 1933 
1—Amendment 

Notifications Nos
July 1935—Amendment ..........................

Professional examination—Officer passed ...
Rules and Orders:

Amendments:General Rules for all open lines of rail­
ways in British India 

Indian Boiler Regulations 
• Indian Emigration RulesIndian Post Office Rules.............. 17, 30, 68

194, 220, 255, 325, 326, 453, 484
Rules regulating navigation of East

• Coast Canals ... . ^ ... . ... _ ...Special rules published with notifications. 482, 484
vil Services (Classification, Control and 
Appeal) Rules—Special Rules ... 453, 454, 482

South Indian Railway—Agastiyampalli—
Point Calimere Section—Opening..............

288 PUBLIC -WORKS (ELECTEICITY) 
DEPARTMENT.288—
APPOINTMENTS.

125 667Duraiswami, C. V. 
Krishnamurthi Ayyar, A. 
Raghavendra Rao, H.

487256 ...620,875
. 367 and 368,' dated 3rd 194 LEAVE.287

667Suryanarayanamurthi, B.
NOTIFICATIONS.

Acquisition of lands: See ‘Lands.’
Application for grant of powers of Tele­

graph authority for laying transmission 
lines—Representations invited

East Tanjore Electric Supply Corpora­
tion, Limited

Kumbakonam Electric Supply Corpora- 
ration, Limited ... .

Negapatam Electric Supply Company,
Limited

Salem-Erode Electricity Distribution 
Company, Limited

Trichinopoly-Srirangam Electric Supply
Corporation, Limited ... 522, 583, 667, 815

Civil Services (Classification, Control and
Appeal) Rules—Special rules ... 521, 620, 721,

67, 421
126
481

945
126 941

583
688325

LEGAL DEPARTMENT.
APPOINTMENT.

Natarajarr, T. R. ... •..............
Parsi Marriage and Divorce Act:

Date of' coming into force..............Removal of Civic Disabilities Bill—Opinions
invited ..........................

945
Electric licences:

Anantapur ... ... ..........................
Cuddapah ... ............... ..............
Dharapuram Municipal Electric Supply

Licence ... ............... ..............
Kodaikanal ......................................

Indian Electricity Act:
Powers which Telegraph authority possesses 

under sections 10 to 19-A of Indian 
Telegraph Act,with respect to placing of 
telegraph lines and posts—Conferred 
upon:

Kumbakonam Electric Supply Corpo­
ration, Limited ..............

Negapatam Electric Supply Company,
Limited .............. ..:

Salem-Erode Electricity Distribution
Company, Limited ... . ••• boJ, J4o

South Arcot Electricity Distribution 
Company, Limited 

Trichinopoly-Srirangam 
ply Corporation, Limited

Lands—Acquisition of:
Chingleput district:

Shrotriyam Puliyur 
North Arcot district:

Vengikal

620'509
622

869 Slo
6S6805

1 WORKS (GENERAL) 
DEPARTMENT. 
APPOINTMENTS.

PUBLIC

941667
Krishna Ayyar, T. G. • •• 
Ross, P. R. J-

875 909

leave. 815
Krishnamurthi, V. ..............
Plunkett, H. C..............................
Venkatarama Ayyar, T. N. ...

NOTIFICATIONS.
Indian Railway Service of Engineers and 

Superior Telegraph Engineering and 
Wireless Branches of Posts and Telegraphs 
Department—Competitive examination for
admission to

875 522721 Electric Sup-
... 815, 945

A 667

946
698
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Notification No. 18, dated lltli May 1936— 
Erratum

Salem-Erode Electricity Distribution Com­
pany. Limited—Electric licence granted to 

it—Amended agreement forming fourth

Page
PageLands—Acquisition of 

Tanjore district:
Alakkudi 
Devadanam ...
Idaiyatti 
Inam Puvanam 
Inam Suryanarayanapuram 
Kalyanasundarapuram 
Kilapandi 
Knlamanikkam 
Neykkuppai 
Pamani 
Panaiyur
Periakannamangalam 
Sigar ...
Therkkunanalur 
TLruckinampnindi ...
Tirurameswaram 

Tinnevelly district:
Kila Ambur..............
Mela Ambur ...

Trichinopoly district:
Adavathur 
Ayyampalaiyam 
Evur ...
Hiranyamangalam ...
Inam Pulivur 
Inam Satyamangalam, etc. 
Kandirathitham 
Kariamanickam
Marudur .........................
Nangavaram
Neidalur .........................
Neiveli 
Poyyamani 
TJthamaseri ...

Vizagapatam district:
Attali ... ’ ... ...

West Godavari district:
Annavaram (Government)
Bhimavaram ...
Bhimadole ..........................
Dirusumarru
Gollalakoderu ...............
Kalavapudi..........................
Kolamur
Lakshmaneswaram...............
Losarigutlapadu .............
Pentapadu Agraharam, etc
Rustumbada ...............
Yemuladivi ... ••• •••

Land Acquisition—Withdrawal from: 
Kistna district:

Bhogireddipalli
Bomminampad •••
Chinnapuram ...............
Kokkiligadda ..............
Kona .v 
Mopidevi 
Nelakurru
Pedayadara ... ••• •" ''
Peyyeru
Venkatapuram

Madura district:
Thaniamangalam •••

Tanjore district:
Tiruchmampundi £ Nell0re and

K"s'Sg»”>* “f““r ,im: M,°”
+r:0+—-Amendment

----CO Jit.721
880uunexure 594
826941
460
917PUBLIC

APPOINTMENT
Avyar, B. S.

730
882
524

... 918, 950
Hamas vrami 882

827
700 ... 828, 877 

... 915, 916POSTINGS.Barber, C. 
Ramasvrami

C. 395
AyyarV B. s’. 525, 598700 627700

NOTIFICATIONS. 953Acquisition of lands: See ‘ Lands.’
Acquisition of trees: See 1 Trees.- 
Canals and Public Ferries Act:

Notifications Nos. 119 and 120, dated 16th 
February 1934—Cancelled

Civil Services (Classification, Control and 
Appeal) Rules :

Special rules ... ... ... 586, 821, 877, 947,
(Amendments) 670, 723, 877, 948 Errata—Notifications:

Land Acquisition Act

526

588, 600, 637, 954
951
948

822 325
526, 599 
882, 915

825
883

594, 630, 881, 914
.............. 702, 729
..............  526, 601

526, 597

• • 522, 584, 625, 668.
/00, 721, 319, 875, 909, 946Nos. 601 and 602 

Lands—Acquisition of : 
Bellary district: 

Kuppinakeri 
Malpanagudi, etc. 

Cliittoor district:
Sorakayalapeta 

East Godavari district: 
Gandredu ... ...
Guttinad eevi 
Kadiam 
Mandapeta 
Mulikipalli 
Nelatur
T. Kothapalli, etc. 

Guntur district: 
Chedalavada 
Chiluvur

584 S23

670
640

... 600. 884 883

601596
598
883731 600. 917, 954 599640 525628 883600

732 631
396, 629, 706

... 917, 950 732
593
724525

636
Bevarayabhotlapalem 
ECantamrajukondur ... 
Muiukuduru ... 
Pemunuli 
UppaJapad 

Kistna district:
Angalur 
Bhogireddipalli 
Chinnapuram 
Gopavaram 
Gurivindapalli, etc. 
Kalidindi 
Kadavakollu 
Korukollu 
Kokkiligadda 
Mopidevi ... 
Mulakalapalli 
Nelakurru 
Pagole 
Paiievada 
Pedakallepalli 
Pedalanka 
Pedayadara 
Seri Dintakuru 
Teluguraopalem, etc. 
Venkatapuram, etc. 

district:

881 947827
705
822
587

625
912
822
948
822S24 670... 595, 670 

733, 913, 952
586
524

916 822
626

524723
............ 528, 599
............ 671, 704
.. 671. 884, 917

. 671, 878, 950
825

. 703, 731. 954

524

488
6019L6

914
701 PUBLIC WORKS (BUILDINGS AND 

ROADS) DEPARTMENT.
733

627. 671
827

Acquisition of lands: See ‘Lands.’ 
Errata—Notifications:

Land Acquisition Act 
Lands—Acquisition of:

Cbingleput district:
Periyakuppam 

Kistna district:
Bandar town, Ward No. 5 

Kurnool district:
Krishnagiri...........................
Majrkapur ...........................

Salem district:
Avaniperur East ...............

Tanjore district:
Peralam ... ...............

Tinnevelly district:
Kalugbumalai ...............

592
596

... 521, 954
598Mti dura 

Adanur Jari Thirumalnatham 
Kaniayakavandanpatti 
Kattakulam 
Pathinettangudi 
Taniamangalam
Tirukkanai .................

district:

671 918882
705 875917
588 954524 815
524 666Nellore Gauravaram 

North Arcot district: 
KazbiyurSouth Arcot district:
NallalamPudupalaiyam ...

641 918
627 6or
524• • •

T.
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Page, Page
Lands—Acquisition of—cont.

Trichi nopoly district:
Iluppur .................................................

Vizagapatam district:
Guntaboyinapalem alias China Waltair.

Paris Sanitary Convention—cont.
Madras city and port:

Free from cholera ...
Porto Novo town and port:

Free from cholera ...
Infected with cholera ' ... 

Tirumalavasal town and port:
Infected with cholera 

Port and Marine Funds—Financial transac­
tions for 1934-35—Statement ..............

Rules for control of spread of infection of 
dangerous, etc., diseases by vessels arriv­
ing at, or being in, or departing from, 
Indian ports and disposal of dead bodies 
on such vessels

Schedule of rates of rents on lands within 
port limits—Amendment

/"

720 884
815 706

... 528, 884
884PUBLIC WORKS (MARINE) DEPART­

MENT.
APPOINTMENT.

955

602Srinivasan, V.
LEAVE. 641

... 672, 706Knight, C. W... ... 
Smith, S. C. T. ... W 2 488

POSTING.
PUBLIC WORKS (RAILWAYS) 

DEPARTMENT.
N OTIFIC ATON S.

602Smye, E. A. M. ...
NOTIFICATIONS.

By-laws under Madras Port Trust Act— 
Amendment 

Civil Services (Classification, Control and 
Appeal) Rules:

Special rules—Amendment 
Lease of lands within port limits—Schedule 

of rates of rent to be levied 
Madras Outports Landing and Shipping Fees 

Act:
Cocanada port—Amendment to schedule 

of shipping fees—To remain in force 
for further one year

Madras Minor Ports Harbour Craft Rules 
—Amendment 

Madras Port Trust Act:
Madras Port—Trustees:

Appointed 
Elected

Madras Port Trust Board Scale of Rates 
and Statement of Conditions—Amend­
ments ...

Paris Sanitary Convention:
Calicut town and port:

Free from plague.....................................
Cannanore town and port:

Free from smallpox.....................................
Cuddalore town and port:

Free from cholera.....................................
Infected with cholera ..........................

Kayalpatnam town and port:
Free from cholera ...
Infected with cholera ..............

Negapatam.town and port: 
i Free from cholera ...

Infected with cholera

.. 733, 828, 884- Examinations—Indian Railway Service of 
Engineers, etc., Department—Recruit­
ment

General Rules for all open lines of Rail­
ways in British India—Amendments ...

Indian Tramways Act:
Tramway line between Ponnani and Cran- 

ganur—Promoters—To cease to exer­
cise powers given to them by Ponnani- 
Cranganur Tramway Order, 1929

Railway Board’s Notification No. 1078-T- 
III, dated 2nd January 1936—Errata ...

Revised regulations for recruitment to Signal 
Engineering Department of Superior Rev­
enue Establishment of State Railways ...

Signal Engineering Department of Superior 
Revenue Establishment of State Railways 
in India—Recruitment of two Signal 
Engineers

» *

733... 672, 733v . 918706

488672
918

828

829672
... 602, 641

... 707, 829647

PAPERS FOR THE PRESS.
Papers placed at disposal of the Press

45, 75, 135, 178, 200, 227, 269,
304, 336, 373, 435 . 460, 503, 528, 

602 , 648, .672/ 707 , 832, 918, 957

918
25,

672

828
957

SURVEY OF INDIA.957
641 List of maps published:

1935 ........................
1936 .......................

........................... 76,228

... 336, 528, 648, 919
602
957

■ iS

SUPPLEMENTS. .
TAMIL—cont.

Notification under Madras Motor Vehicles Rules— 
Amendments—February 4, 25.

Notification under Malabar Compensation for Ten­
ants’ Improvements Act—April 28.

Removal of Civic Disabilities Bill—Opinions invited 
—June 9.

Rules for preparation of electoral rolls for Madras 
Legislative Assembly and Madras Legislative 
Council for Madras City—April 28; May 5, 12.

TELUGU.

ENGLISH.
Council of State:

Final roll of electors—Errata—January 28; March 
31; May 5.

Madras ' Constituency—Amend-(Muhammadan)
ments to final roll of electors—March 31.

Legislative Assembly:
Electoral rolls—Extension of time for presentation 

of applications for enrolment as voters Notices 
—May 26; June 2.

Preparation of electoral rolls—May 19.
Return of election expenses—Notice—January 2o.

Legislative Council:
European Constituency—Called upon to elect mem­

ber—Public notice—May 19; June 16.
Note on preservation of sculptures and inscriptions 

in temples in Madras Presidency—February 11-
Return of election expenses—Notice—June 9.

Rules for preparation of electoral rolls for Madras
Legislative Assembly and Madras Legislative
Council for Madras City—April 28; May 5, 12.

Indian Pilgrim Ships Rules—April 21.
Newr Legislative Assembly—Labour constituencies 

Qualification of voters—June 30.
Notification under Indian Mines Act—Amendments 

—January 21. %
Notification under Madras Hackney Carriage Act 

February 11, 18, 25; March 10.
Notification under Madras Factories Rules Amend­

ments—June 9, 16, 23. ,
Notification under Madras Motor Vehicles Rules 

Amendments—February 4; March 3. .
Removal of Civic Disabilities Bill—Opinions invited 

—June 9.

TAMIL.
Indian Pilgrim Ships Rules—June 16.
New Legislative Assembly—Labour constituencies 

Qualification, of voters—June 30.
Notification under Indian Mines Act—Amendments 

—January 21.
Notification under Madras Factories Rules—Amend­

ments—June 16, 23, 30.

KANARESE.
New' Legislative Assembly—Labour constituencies 

Qualification of voters—June 30.
Notification under Indian Mines Act Amendments 

—January 21.
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MALAYALAM—cont.
Notification under Madras Motor Vehicles Rules— 

Amendments—February 4; March 3.
Notification under Malabar Compensation for Ten­

ants’ Improvements Act—April 28.
Removal of Civic Disabilities Bill—Opinions invited

—June 9.

K.ANARESE—cont.
Notification under Madras Factories Rules—Amend­

ments—June 9, 16, 23.
Notification under Madras Motor Vehicles Rules— 

Amendments—February 11, 25.
Removal of Civic Disabilities Bill—Opinions invited 

—June 9. HINDUSTANI.
,,, Legislative Assembly—Labour constituencies— 
Qualification of voters—June 30.Notification under Madras Factories Rules—Amend­
ments—June 9, 16, 23.Notification under Madras Motor Vehicles Rules— 
Amendments—February 4; 25.

Removal of Civic Disabilities Bill—Opinions 
—June 9.

MALAYALAM.
Indian Pilgrim Ships Rules—May 12.
New Legislative Assembly—Labour constituencies— 

Qualification of voters—June 23.
Notification under Indian Mines Act—Amendments 

—January 21.
Notification under Madras Factories Rules—Amend­

ments—June 23, 30.

New

invited

GAZETTES, EXTRAORDINARY.
REVENUE DEPARTMENT.MILITARY SECRETARY’S OFFICE.

Notifications:
•Code of Criminal Procedure:Agency -Sessions division and Agency district of 

Vizagapatam—Alteration of limits—March 26. 
Collector of Vizagapatam—To be District Magis­

trate of Plains and Agency district of Vizaga­
patam—March 26.

Plains district, of Vizagapatam—Subdivisions— 
March 26 

Plains
V izagapatam—Alteration of

Notification:
His Majesty the King of Egypt—Death—Court 

mourning—April 30.
PUBLIC (MILITARY) DEPARTMENT.

Notifications:
His Majesty King George V—Demise:

Court mourning—January 27.
General mourning—To continue till 28th Janu- 

the day of funeral—January 27. Sessions division and Plains district of
limits—Marchary,

Mourning—January 21.
Special service—January 24.
28th January 1936—General mourning at Presi­

dency and in Province of Madras—January

26.
Madras District Limits Act:

Vizagapatam district—Alteration of limits— 
March 26.

Scheduled Districts Act:
Certain officers and Agent to the Governor, 

Vizagapatam—To carry on administration of 
certain areas—March 26.

Vizagapatam district:
Gudem taluk—Inclusion of villages—List—

March 26.
Ichchapur taluk—Villages comprised—March 26. 
New Patapatnam taluk—Constituted—March 

26.
Parvatipur taluk—Exclusion and inclusion of 

villages—Lists—March 26.
Revenue divisions—Area comprised—March 26.

24.
Negotiable Instruments Act:

28th January 1936—Public holiday—January 24.
PUBLIC (SPECIAL) DEPARTMENT.

Appointments:
Hood, H. M.—June 18.
Rutherford, T. G.—June 18.

Notifications:
Appointments on 

June 18.
Governor’s Executive Council:

Brackenbury, Mr. C. F.—To be a temporary 
Member—June 18.

Pannirselvam. Hon’ble Rao Bahadur A. T.—To 
be the Vice-President—June 18.

Hon’ble Rai Bahadur Sir Kurina Venkata Reddi 
Nayudu, Kt.—Appointed acting Governor—May

His Excellency’s personal staff—

!■

PUBLIC WORKS AND LABOUR DEPARTMENT.
Notifications:

Land Acquisition Act:
Tanjore district—Acquisition of certain lands_

January 8; February 29; March 5.

4.Proclamation—His Excellency Rai Bahadur Sir 
Kurma Venkata Reddi Nayudu, Kt.—Assumed
office—June 18.

Warrant of appointment 
June 18.

Resignation:
Hon’ble Raja Sri Ravu

krishna Ranga Rao—April 4.
(LEGISLATIVE) DEPARTMENT.

of acting Governor

LOCAL SELF-GOVERNMENT
Notifications:

Madras City Municipal Act:
Corporation of Madras—Councillors 

April 20.
Madras Local Boards Act:

Tiruvannamalai district—Division i 
etc.—February 7.

DEPARTMENT.Sir Swetachalapati Rama-

LAW elected—
Resignations:Maharaja Sri Krishna Chandra Gajapathi Nara-

yana Deo of Parlakimedi—March 28.
Raja Sri Ramachandra Marda Raja Deo of Khal- 

likote and Atagada—March 28.
into circles,.


